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DELHI VIDHAN SABHA

LIST OF BUSINESS

Wednesday, January 08, 1997 /Pausa 18, 1918 (Saka)

2.00 P.M.

QUESTIONS

Questions as entered in secparate list to be asked
and answers given.

PAPERS LAID ON THE TABLE OF THE HOUSE

Shri Lal Bihari Tiwari, Minister of Food and Supplies
to lay on the Table of the House a copy of the
Notification cated 13 Decenber, 1996 regarding the Delhi
Wheat (Licensing & Control) Orders, 1996.

SPRCIAL, MENTION

Matters to be raised by Menbers as pgiven in separate
list.

H‘ESENTATION oF  THE REPORT  OF  CIHHE FUBLIC  ACCOUNTS
" COMMITIEE

Km. Purnima Sethi :
Shri 0.P. Babbkar :

to preseat to the House the Second Report of the
Public Acccounte Committee.

CALLING ATTENIION

Shri Mewa Ram Arya:
Shri Jagdish Lal Batra:

to call the attention of (hiaf Minister on the
situatior arising out of Borh blasts in Delhi on
4th January, 1997.

MOTION

Shri Ram Phaj:
Km. Purnima Sethi:

to move that <his House agrees to the Thirteenth
Report of the Business Advisory Committee presented
to the House on 07 January, 1997..

MOTTON

Dr. A.K. Wali::
Shri Suraj Prasad Pa iwal:

to move that this House agrees to the Tenth Report
of the Committee on Private Merbers' Bills and
Resolutions presented to the liouse on 07 January,

1997.
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MOTTON OF TUANKS ON LT. GOVERNOR'S ADIRFESS

Further discussion of the following motion moved by Shri

Swaroop Chand Rajan:-

"that this House expresses

its heartfelt thanks to

the Hon'ble Lt. Covernor for the address which he has
been pleased to deliver to the legislative Assenbly

on the 6th January, 1997".

SHORT DURATICN DISCUSS ION

Shri Ram Bhaj:
Km. Purnima Sethi:
Shri Naresh Caur:

to raise Short Duration
Transport System in Delhi.

Discuasion

on Public

P.N. GUPTA
SECRETARY



